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(Brief summary of proceedings)
Wednesday, 04 December 2024 / 13 Agrahayan 1946 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:
1. Shri Abhay Kumar Verma 6. Shri Sanjeev Jha
2. Shri Ajay Mahawar 7. Shri Durgesh Kumar
3. Shri Akhilesh Pati Tripathi 8. Shri Mohinder Goyal
4. Shri Jitender Mahajan 9. Shri Rajesh Gupta
5. Shri Kuldeep Kumar

Short Duration Discussion (Rule-55) continued :
Discussion initiated by Shri Ajay Dutt, Hon’ble Member on 29/11/2024 regarding
shortage of personnel in Delhi Police and the increasing graph of crime due to the apathy
of the Central Government towards the security of Delhi continued.

10. Shri Durgesh Kumar

Shri Vijender Gupta, Hon’ble Leader of Opposition demanded that Notices given by them
under Rule-54 and Rule-55 be taken up.

The Chair gave a ruling that no business other than the business listed for the day will be taken
up for discussion.

12.03 PM : Members of Opposition Party indulged in sloganeering and walked out in protest
against the ruling of the Chair

Short Duration Discussion (Rule-55) continued :

11. Smt. Rakhi Birla, Hon’ble Deputy Speaker

12. Smt. Pramila Dheeraj Tokas

13. Shri Prakash Jarwal

(12.27 PM : Members of Opposition Party came back in the House and resumed their
seats one by one.)

14. Shri Rituraj Govind
Shri Vijender Gupta, Hon’ble Leader of Opposition requested the Chair to allow him or
Members of his Party to participate in the discussion.
The Chair disallowed his request, as he had already participated in the discussion on
29/11/2024.
Members of Opposition Party started arguing with the Chair.
Shri Vijender Gupta, Hon’ble Leader of Opposition argued with the Chair and made
objectionable remarks.
Hon’ble Members of Ruling Party also started arguing, raised slogans and trooped into the
well of House and also displayed placards in the House.
Hon’ble Members of Opposition Party also displayed placards in the House.
Pandemonium ensued.
The Chair repeatedly requested the Hon’ble Members to take their seats.
However, the Hon’ble Members refused to leave the well of the House and continuously
disrupted the proceedings of the House with their sloganeering.
The Chair adjourned the House for 10 Minutes.

Secretary, Legislative Assembly informed that the Chair has adjourned the House upto
1.45 P.M. due to lack of quorum.

House reassembled.

Hon’ble Speaker in-Chair.



8. 01.55PM

9. 02.16 PM
10. 02.17 PM

11. 04.24 PM

12. 04.24 PM
13.05.22 PM

14. 05.22 PM

15.05.23 PM

Short Duration Discussion (Rule-55) continued :
15. Shri Ajay Mahawar
Shri Saurabh Bharadwaj, Hon’ble Minister replied to the discussion.

The Chair congratulated Shri Ajay Dutt, Hon’ble Member for obtaining Doctorate Degree.

Short Duration Discussions (Rule-55) :
Shri Rohit Kumar, Hon’ble Member initiated discussion on the increasing sale and
consumption of drugs in Delhi and inaction of Delhi Police in controlling it.
The following Members participated in the Discussion
1. Shri Mohinder Goyal
2. Shri Jai Bhagwan
3. Shri Mohan Singh Bisht
(Shri Rohit Kumar, Shri Kuldeep Kumar and other Members of Ruling Party
raised objection to the statement of Shri Mohan Singh Bisht).
The Chair directed that objectionable part of the statement of Shri Mohan Singh
Bisht be expunged from the proceedings of the House.
Shri Somnath Bharti
Shri Sanjeev Jha
Shri Jarnail Singh
Smt. Rakhi Birla, Hon’ble Deputy Speaker
Shri Vijender Gupta, Hon’ble Leader of Opposition
Members of Ruling Party requested the Chair to expunge the statement of Shri Vijender
Gupta, Hon ' ble Leader of Opposition.
The Chair directed that the statement made by Shri Vijender Gupta, Hon ble Leader of
Opposition be expunged from the proceedings of the House.
9. Shri Arvind Kejriwal, Former Chief Minister
Shri Gopal Rai, Hon’ble Minister replied to the discussion.

i AN O

The Chair informed the Hon’ble Members to assemble at the Assembly Lawns, near Dr. Bhim
Rao Ambedkar Statue for group photograph of Hon’ble Members of the 7" Delhi Legislative
Assembly at 04.30 PM.

The Chair adjourned the House for 30 Minutes.

House reassembled.
Hon’ble Speaker in-Chair.

Papers laid on the Table :
Smt. Atishi, Hon’ble Chief Minister laid copies of the following on the Table of the
House :
I. 1% Annual Report of Indira Gandhi Delhi Technical University for Women
(IGDTUW) for the year August 2013 - March 2017 (English Version).
II. 2™ Annual Report of Indira Gandhi Delhi Technical University for Women
(IGDTUW) for the year April 2017- April 2018 (English Version).
II. 3" Annual Report of Indira Gandhi Delhi Technical University for Women
(IGDTUW) for the year May 2018- December 2019 (English Version).
IV. 4" Annual Report of Indira Gandhi Delhi Technical University for Women
(IGDTUW) for the year January 2020- December 2020 (English Version).
V. 5% Annual Report of Indira Gandhi Delhi Technical University for Women
(IGDTUW) for the year January 2021- July 2022 (English Version).
VI.  Annual Reports of Guru Gobind Singh Indraprastha University (GGSIPU) for the
year 2016-17 to 2021-22 (Hindi & English Version).

Presentation and Voting on the Supplementary Demands (2024-2025):

Smt. Atishi, Hon’ble Chief Minister presented the first batch of Supplementary
Demands for Grants for the Financial Year 2024-2025.
Shri Vijender Gupta, Hon’ble Leader of Opposition expressed his views on the

Supplementary Demands (2024-2025).
The Supplementary Demands were considered Demand-wise and passed by voice-vote.



16. 05.35 PM

17. 05.38 PM

18. 05.38 PM

19. 05.39 PM

20. 05.40 PM

21. 05.43 PM

22. 05.43 PM

Delhi

Introduction, Consideration and Passing of Bill :
Smt. Atishi, Hon’ble Chief Minister introduced the ‘The Delhi Appropriation (No.3)
Bill, 2024’ (Bill No. 04 of 2024) with the leave of the House.

Hon’ble Chief Minister moved that the Bill be taken into consideration.
The Bill was considered clause-wise.

Also moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

Motions (Rule-183) :

Sh. Sanjeev Jha, Hon’ble Chairperson of Committee of Privileges moved the following
Motion with the leave of the House :

“This House agrees that the Committee of Privileges of the next Assembly shall examine
and report on the pending unfinished work of the present Committee of Privileges”.

The Motion was put to vote and adopted by voice-vote.

Sh. Rajesh Gupta, Hon’ble Chairperson of Committee on Petition moved the following
Motion with the leave of the House :

“This House agrees that the Committee on Petitions of the next Assembly shall examine
and report on the pending unfinished work of the present Committee on Petitions”.

The Motion was put to vote and adopted by voice-vote.

Smt. Bandana Kumari, Hon’ble Member moved the following Motion with the leave of
the House :

“This House agrees that the Questions & Reference Committee of the next Assembly shall
examine and report on the pending unfinished work of the present Questions & Reference
Committee”.

The Motion was put to vote and adopted by voice-vote.

The Chair apprised the Hon’ble Members of the achievement/work done during Seventh
Delhi Legislative Assembly.

The Chair expressed his gratitude to the Hon’ble Chief Minister, Hon’ble Ministers,
Hon’ble Leader of Opposition and Hon’ble Members before adjourning the House sine-
die. The Chair also expressed thanks to the staff of Assembly Secretariat, Officers and
Staff of various Departments of Delhi Government, Security Agencies and Media for their
cooperation in the smooth conduct of the sitting of the House.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Ranjeet Singh

04 December, 2024 Secretary
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